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GOVERNMENT OF JAMMU AND KASHMIR
DEPARTMENT OF LAW, JUSTICE AND PARLIAMENTARY AFFAIRS

Civil Secretariat, Srinagar/Jammu

Notification

Jammu, the 1 ItC of January, 2024

s.o ba .- in exercise of the powers conferred as contained in sub-section (D of Section 20 of the
Code of Criminal Procedure, 1973. the Government hereby appoint the following Officers to be the
Executive Magistrate, who shall exercise all the powers of an Executive Magistrate, within their
resDective territorial iurisdiction of District Udhampur as shown against each:.

S.No. ma of the Officer(s)e 1

(Mr./Ms.)

Block Development OfficerSatpa1al
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08

Black Development Officer
Block Development Officer
BlockDeveloornent O££icer

Wck%elonrrlent Officer
Block Devetopmenl Officer
Block Development O££icer

Sahil Ba20aa
Vishai Sadhotra
Sonali Arora
Nidbi Kraiia
-Amit Kuinar
Mohd Sbahbaz

Block Development OfficerRakesh Kumar

Black Development O£ficerSoulabh Sharma09

10
11
12

Block Development Officer
Black Development Officer
Block Development Officer

Sahil Verma
Mla GuD£a
nz r Khan

By Ordu of the Government of Jammu and Kashmir.

No. Law/Power/14,/2023-m Dated: -
Copy to the:-
i--’ -– Joint Se1.'retaJy (J&K), Ministry of Home Affairs. Government of India

:: Rlvr};iUae£ng=FLU: DH:#Lent of Rural Devdopmen arId Panchayai Rai.
4. DepuV Commissioner Udhampur.
i: aiR;;'aj Mahager1 Governmeiit Pressl Jammu for publication in an extra

Government Gazette.
All concerned Officers
a.) section, Depwtment of Law, Justice and Padiamentary Affairs. W7.s.q
Inchuge Website
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(Achal Sethi)
Secretary to Government.
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